
45 Written Answers
Sharvana, 10 1919 (Saka)

To Questions 46

it onri District Poverty Initiative Projects. These 
Supply-H and Distri y processing and the details,
projects are at various stag h (q fae taken in respect

Bank.
Foreign Trade Barriers

1557, SHRI VIJAY GOEL : Will the Minister of 
COMMERCE be pleased to state :

ia \ w h e th e r th e  G o v e rn m e n t's  a tten tion  has  been

1997;
(b) if so, w h a t is G o v e rn m e n t's  re a c tio n s  to  th e  

co n te n ts  of th is  repo rt; and

«s in,e,eStS * na “  
successfully at the WTO and bilateral consultations.

- r u e  MIMK5TFR OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BOLLA BULLI RAMAIAH) : (a) Yes,

Sir.
(b\ The USA Trade R e p re se n ta tive  (US TR) relea­

ses a report on for possible steps to
is avoided and Indo-US bilateral

trade continues to grow.
(c) The G o v e rn m e n t takes v a rio u s  steps to  ensure

« ,  i U »
by  the  U 5 ^  Ja s e d  o iA g re e m e n ts . F u r t h e r ,  th e  G o ve rn m e n t
provisions of the WTO Ag imposed by India's mapr
itself also identifies non-tar Earners ir n p ^ ^ g ^  then taken
trading partners including ' rtnars *0 ensure that market 
up bilaterally with our trading p onab|y hindered. In
access of Indian exporters is not unreason.aHy^ has a right

S8>'teme" , M , c h , " isro

re d re s s a l.

[Translation]

ic) the details of the units which have not been able 
,o J S  th .lr .xport commitment and th . reasons ther,lor.
and

(d) the steps taken by the Government to monitor 
the performance of these export oriented units?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (DR. BOLLA BULLI RAMAIAH) : (a) As on 
31st March, 1997, 28 Export Oriented Units were in Produc_ 

r^ihiand 152 Export Oriented Units were in production 
li^Karnateka At the S  ol seekln9 appea l to. th , scheme
E O U ™ d i« . export P™l«“ ° " s '° r a p9,i0d 015 ye"
differs from unit to unit. However as per provisions of the 
Exim Policy EOUs are required to export a minimum stipu at 
FOB value of their production during 5 years as prescribed 
for various sectors under the policy.

(b) Export Oriented Units have a 5 year period to 

j^ertormance^s°done°on'am th©ir having

production in Delhi and Karnataka monitored uptothe period 
? 9 9 5  g^eveais that 69 units have achieved above 50%
uptoiooo/ooftheirexportprojections. Value>ofgoods, exports
bv these units during this period was Rs 102.79 Cr. in respec 
oi EOUs in Delhi and US $ 807.84 Mn. In respect of EOUs
Karnataka.

(c) 57 units have shown a shortfall more than 50%

u & x s s t t z z z x s :

problems.
(d) The p e rfo rm a n c e  o f Export O rie n te d  Units is 

re v ie w e d  by the G o v e rn m e n t a n n u a lly  o n  the basis o f

Foreign Trade (D e v e lo p m e n t  a n d

Regulation) Act, 1992.

Export Oriented Units In 
Delhi and Karnataka

[English]
Recovery of Loans in Maharashtra

state

1558. SHRI JAI PRAKASH AGARWAL :
SHRI VIJAY SANKESHWAR :

Win th. Minister ot COMMERCE M  pleased to

commitment;

e x p o rt;

1589. SHRI SURESH R. JADHAV : Will the Minister
of FINANCE be pleased to state :

t*\ the details of the recovery of loans made by
,h , vSious public sector banks located ih Maharashtra,
particularly in tribal and backward areas,

(bi the extent to which the recovery of loans is less 
or more in comparison to other States; and

(c) the steps taken by the G overnm ent to provide

more loan facilities to the tribal people of the State .


